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ClVIL APPEAL NQ(s). 3736 OF 2001

DHONDE BAJI RAO BALU & ORS. Appel I ant (s)
VERSUS
NANDKUMAR SHRI RANG JADHAV & ORS. Respondent ( s)

(Wth office report )
Date: 15/01/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE TARUN CHATTERIJIEE
HON BLE MR JUSTICE V. S. S| RPURKAR

For Appellant(s) M. C. G Sol she, Adv.

For Respondent (s) Ms. Tanushree Sinha, Adv.
M. Vikram Adv.
M. Braj Kishore Mshra, Adv.
M. Vishwajit Singh, Adv.
M. Ashok Kumar Gupta , Adv

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st on 21.1.2009.

(A. D. Sharnma) (Phool an Wati Arora)
Court Master Court Master



